IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date : 03.03.2025

Name of

Applicant

1 |H DAS 16936/2 103.03.202 FAO/576/2015 |7 1 DFA U
025 5
16949/2 |03.03.202 WP(C)/5413/2

2 |H K MOHANTA 025 5 009 7 U

3 |p K SWAIN 16950/2 |03.03.202 |STREV/56/200 5 U
025 5 9

4 |p K SWAIN 16951/2 |03.03.202 |STREV/58/200 5 U
025 5 9

5 |p K SWAIN 16952/2 |03.03.202 |STREV/57/200 5 U
025 5 9
16954/2 |03.03.202 WP(C)/7380/2

6 |S C DAS 025 5 019 7 U

7 |S HATI 16956/2 103.03.202 CRA/132/2001 |7 U
025 5
16957/2 |03.03.202 WP(C)/3573/2

8 |G ROUT 025 5 025 10 C

9 |p saMAL 16958/2 |03.03.202 CRLMP/24/202 5 U
025 5 5
16959/2 |03.03.202 RVWPET/399/2

10 |S K MOHANTY 025 5 019 7 U

11 |G SAHU 16361/2 103.03.202 SA/364/1999 |7 U
025 5
16963/2 |03.03.202 |CRLMC/1221/2

12 |p C DAS 025 5 020 7 U
16965/2 |03.03.202 WP(C)/40692/

13 |P K BARIK 025 5 2023 7 U
16966/2 |03.03.202 WP(C)/4610/2

14 H K MOHANTA 025 5 025 10 C
16967/2 |03.03.202 WP(C)/5323/2

15 |[R K NAYAK 025 5 025 7 U

16 |s MALLICK 16969/2 |03.03.202 CMAPL/72/202 5 U
025 5 5
16971/2 |03.03.202 CRLREV/257/2

17 |B DAS 025 5 022 7 U
16975/2 |03.03.202 WP(C)/279/20

18 A K JATI 025 5 07 7 U




A K JATI (1)5277/2 23.03.202 rgféc:)/mm/z .
R SAHOO 32279/2 23.03.202 gﬁéi)/31518/ .
M K PANT 32281/2 23.03.202 ggéC)/5235/2 :
P K MISHRA 32282/2 23.03.202 ggég)/15164/ :
R K MOHAPATRA 32283/2 23-03-202 5A/63/1992 |7
G C JENA 32289/2 g3.03.202 ggég)/12359/ :
B MOHANTY (1)2290/2 23.03.202 vzugl(g)/lgzln/ .
P K PARIDA 35292/2 23.03.202 WA/359/2021 |7
P K PARIDA 32204/2 23.03.202 WA/359/2021 |7
G N SETHI 32209/2 23.03.202 ggig)/20689/ 10
G. D. MALLICK 32212/2 23-03-202 ?géc)/5558/2 0
M NAYAK 32213/2 23.03.202 ggéC)/4656/2 0
T. BARIK 32214/2 23-03-202 ?géC)/3847/2 0
N. R. PANDA 32233/2 23.03.202 gngC/663l/2 0
B. BARIK 32235/2 23.03.202 gg(C)/268/20 10
B. BARIK 32236/2 23.03.202 gg(C)/271/2o 10
B. BARIK 32237/2 23-03-202 ;ﬂg(c>/327/2o Lo
B. BARIK 32238/2 23.03.202 ggéC)/5400/2 10
B. BARIK 32239/2 23.03.202 ggéC)/5415/2 10
B. BARIK 32240/2 23.03.202 rggéc)/54l6/2 10
B. BARIK 32241/2 23.03.202 ggéC)/5481/2 10
B. BARIK 32242/2 23.03.202 ggéC)/5484/2 10
A K DAS 32248/2 23.03.202 ?féc>/6323/2 10
D K MOHANTY 32250/2 23-03-202 %C)/6323/2 0




17051/2 |03.03.202 [WP(C)/23057/
43 |D K MOHANTY 025 5 2010 10
17053/2 |03.03.202 [WP(C)/23057/
44 |J PRADHAN 025 5 2010 10
45 |k ® PANDA 17056/2 |03.03.202 MACA/392/202 10
025 5 4
16 |5 DEHURY 17057/2 |03.03.202 MACA/491/202 10
025 5 4
17059/2 |03.03.202 |CONTC/7600/2
47 |I. D PANDA 025 5 024 10
18 |p  MomEANTY 17060/2 |03.03.202 |CRLA/382/201 10
025 5 8
M/S.JITENDRA
MOHANTY, R.P.BHAGAT, S
49 |UBHENDU 32261/2 23'03'202 MACA/71/2024 |10
MOHANTY, PRAMOD
MOHANTY
50 |ADAM ALI KHAN 32262/2 23'03'202 MACA/71/2024 |10
17074/2 |03.03.202 ABLAPL/1987/
51 |S NAYAK 025 & 2025 10
17075/2 |03.03.202 |CONTC/2056/2
52 |S MOHANTY 025 5 011 7
53 |BINDU SAGAR SWAIN 32285/2 23‘03'202 CMP/797/2024 |7
54 M. BARAL 17086/2 103.03.202 CMP/373/2024 |7
025 5
4.00,3
17088/2 |03.03.202 [WP(C)/5447/2 *4
>3 |S K SAMAL 025 5 025 7 lpaper1l
ess
17090/2 |03.03.202 [WP(C)/16046/
56 |P K MISHRA 025 5 2024 10
BIJAYA KUMAR BEHERA (17092/2 |03.03.202 |CMP/1254/202
57 10
1 025 5 3
17093/2 |03.03.202 |CMP/1254/202
58 |P SETHI 025 5 3 10
17102/2 |03.03.202 |ABLAPL/709/2
59 |DK MALLICK 025 5 025 10
17105/2 |03.03.202 |CMP/1076/202
60 |S DAS 025 5 4 10
17108/2 |03.03.202 [WP(C)/5284/2
61 [B DAS 025 5 025 10
62 |A PANDA 17134/2 103.03.202 CRLA/63/2022 |10
025 5
| |Total |533

NIC




